: 1 TEM NO. 20 COURT NO. 6 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition for Special Leave to Appeal (C No........ /2016
CC No. 3774/2016
(Arising out of inpugned final judgnent and order dated 04/05/2015
in WPC  No. 25200/ 2015 passed by t he Hi gh Court of Judi cature

Al | ahabad)

UNION OF I NDI A AND ORS. Petitioner(s)
VERSUS

SUNI L KUMAR RAJPOOT AND ORS. Respondent ( s)

(Wth application for condonation of delay in filing SLP and office

report)

Date : 04/03/2016 This petition was called on for hearing today.

CORAM :
HON&#39; BLE MR. JUSTI CE FAKKI R MOHAMED | BRAHI M KALI FULLA
HON&#39; BLE MR. JUSTI CE S. A. BOBDE

For Petitioner(s) M. Shreekant N. Terdal, A OR

Dr. Ritu Bhardwaj, Adv.

Ms. Saroj Bala, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

List the matter after four weeks.

[ KALYANI GUPTA]

COURT MASTER [ SHARDA KAPOCR]

COURT MASTER

at



